Filing under clause (d) of sub-regulation (5) of regulation 31 of the IBBI (Liquidation Process) Regulations, 2016

Name of the Corporate Debtor: NEW HIND SILK HOUSE PRIVATE LIMITED Date of Commencement of Liquidation: 13-06-2024; List of Stakeholders as on Date: 01-08-2024; Name of IP: Mr. Binay Kumar Singhania;
Process Number: 1; Last 5 digitof registration number: 10102

Category of Summary of claims received Summary of claims admitted Amount of Amount of claims ~ Amount of claims Details in annexure

stakeholders contingent claims rejected under verification

~ Unpaid

insolvency

resolution
process costs

No. of claims

Amount (Rs.)
624955

No. of claims

Amount (Rs.)
624955

NA

Liquidation costs
incurred till date

NA

Secured financial
creditors

0

0

NA

~ Unsecured
financial creditors

54025813

53422000

Annexure 4

Operational
creditors
(Workmen)

NA

Operational
creditors
(Employees)

NA

Operational
creditors
(Government
Dues)

3255648

3522648

Annexure 7

Operational
creditors (other
than Workmen,
Employees and

Government

Dues)

5151188394

50691231.16

Annexure 8

Other
stakeholders, if
‘any (other than

financial creditors
and operational
creditors)

5209094810

108260834.16

NA
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https://ibbi.gov.in//uploads/claims/2024-12-13 20:59:07-bcf3be4779cf1bb1fc0da123d053fa75.pdf
https://ibbi.gov.in/uploads/claims/2024-12-13 20:59:07-e60f97ce4c89d43056002e84b077f405.pdf
http://www.tcpdf.org

